ANNEXURE-6

Matiz Metals Private Limited, Date Of Commencement of Liquidation: 13.04.2023, List of Stakeholders as on 01.06.2023.

Category: List of operational creditors (Other than Workmen and Employees and Government Dues)
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Note:

In accordance with the provisions of regulation 31(1) of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016, a public announcement was made on 23.04.2023
and published in The Shillong Times and Rupang (English and Regional language). The last date for submission of claim was 23.05.2023 and till that date we have not received any claims from

the stakeholders. Further, no updated/fresh claims were received and hence the list of stakeholder is prepared based on the claims received during the corporate insolvency resolution process
(“CIRP”).




